1 ZBEM NO. 1 Court No. Residential office of
Hon' ble M. Justice Aftab Al am
Section |IV-B
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No(s).35735 of 2010

(From the judgnment and order dated 13.12.2010 in CW No. 21429 of 2010
of the H GH COURT OF PUNJAB & HARYANA AT CHANDI GARH)

BHUSHAN KUMVAR Petitioner(s)
VERSUS
PUNJAB PUBLI C SERVI CE COW SSI ON Respondent (s)

(Wth appln.(s) for exenption fromfiling certified copy of the
i mpugned order and with prayer for interimrelief)

Date: 18/12/2010 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE AFTAB ALAM
HON BLE DR. JUSTICE B.S. CHAUHAN
For Petitioner(s) Arun Bharadwaj, Adv.
Sanjiv Pandit, Adv.
S. S. Shanshery, Adv.
Bhakti Vardhan Singh, Adv. for
R C. Kohli, Adv.

SSS5%

For Respondent (s)

UPON hearing counsel the Court nade the foll ow ng
ORDER

Heard counsel for the petitioner.

The Hi gh Court of Punjab and Haryana has taken a

bal anced view in the matter. W find no nmerit in this
speci al | eave petition and t he same is, accordi ngly,
di smi ssed.

(K. K. Chaw a) (G K. Sharnmm)

A R-CumP. S Addi tional Registrar



